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FOR APPLICANTS(S) Adv. : None
FOR RESPONDENTS(S) Adv.: Mr. T. Bhanja
Notes of The Registry Order of The Tribunal

- (DR. NANDITA CHATTERIJEE)

Heard Id. counsel for the alleged contemnors.

Ld. counsel for the alleged contemnors submits that the order of the
Tribunal has been complied with, a speaking order has been issued by
the authorities.

Accofdingly, Contempt proceedings are dropped. Notices issued, if any,
are discharged.

None appears on behalf of the petitioner to dispute the same. However,
petitioner is at liberty to challenge the speaking order, if so advised.
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